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ween No. 1 and 2 and No. 2 and 3, I 

specially with reference to consumers'! 1 Shrl Bukam ChaacJ 
Kacbhavalya: 

,Shri C. SubramaDiam: We have 
fixed the reasonable margins between 
the producers' price and the whole-
salers' price and the wholesalers price 
and the retailers' price. On that baais, 
.ne notifications of prices have been 
made in six or seven of the States. 
But we are going to fix prices on a 
more comprehensive scale for the 
whole of ,India at the producers' level, 
the wholesalers' level and the retail-
ers' level all awing only a fair margin. 
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SbrJ Krlahaapal Singh: 
Shri Mohammad Ellas: 
Shrl D. N. T1wary: 

Will the Minister of Transport be 
pleased to state: 

(a) whether there was recently a 
congestion of ships in Calcutta and 
Bombay ports for several days affect-
ing delivery of foodgrains from ships; 

(b) if so, the reasons therefor; 

(c) the Steps taken orpropoaed to 
be taken to improve the situation; 
and 

(d) the amount of loss sllstained in 
foreign exchange by way of demur-
rage at these two 'porta? 

The MlDlater of ~rt (SbrJ 
Itaj Bahadar): (a) to (d). A state-
ment is laid on the Table of the 
House., [Placed in UbTa.". See No. 
LT-3001/64j. 

Dr. Ran ... Sea: In the .tatement I 
find, among the various reasons, it is 
stated that the-re was a fall in output 
of foodgrain labour engaged in bag-
ging. My question is: Has the &ttcntion 
of the Minister been drawn to a 
statement issued by important Con-
gTe-ss leaders of the trade unions of 
the POrt and dock workers of Cal· 
cutta that the output of labour did 
not deteriorate but on the other hand 
it is the bungling made by the Dock 
Labour Board in respect of labourers 
that was responsible for this catas-
trophe in the Calcutta. port? 

Shrl Raj Babadar: There was a 
slight decline in the output per capita 
of the labour, and I think that it would 
be too mucih to ignore that fact. If I 
may be permitted to say, in the case 
of Bombay, whereas the average dis-
charge per day in the month of April 
was 2,334 tons, it came down to 655 
tons in the month of May. I have 
quoted the figure for only one of the 
days. I would not like nOw to 110 Into 
all the ligures for all the days. 

Dr ........ Sea: I was asking about 
Calcutta. 



28, Orol Amwers BBADRA 17, 1888 (SAKA) Orlll A mwers 

8hrl RaJ Bahadur: I do not have the 
figures with regard to Calcutta here 
with me. 

Dr. JI.anen.Ben: Is it a fact that the 
condition of the labour in. the Calcutta 
dock is worse than that Of the labour 
in the Bombay dock? 

6hrl Raj BabaAbar: I think the only 
dl1ferenee there Is that we have not 
~ able to introduce the in.centive 
echeme, so far as the dock labour is 
concerned in the port of Calcutta. 
That is not because We do not want 
it. We have been trying tor it. but we 
have got to make the unions 3nd their 
representatives agree to that. We hope 
1!Iat the nerotiations that are at pre-
sent taking place will resul t in the 
Introduction cJ/I the incentive :;cherne 
very soon. Apart from that, we ha,'e 
already asked the people concerned to 
provide lor aome sort of a bonus for 
an output beyond a certain datum line 
er level, even pending that. 
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8brl 8areadra Pal 8_h: In respect 
of the Calcutta POrt, at page 4 of the 
statement, it has been .tated that: 

"Bore-tide restrictions resulted 
in detentions at Sandheads tram 
the 7th to the 14th in the months 
of June and July.'-

and that. also had caused congestion. 
In this connection, may I know whe-
ther it is not a tact that for the past 

tew years, bore· tides have become 
more intense and frequent in the river 
in Calcutta, and if so. what r2medies 
have been sought to remove this difll-
cully? 

ShrI Raj Bahadur: Bore·tide 10 an' 
essentially unavoidable feature In any 
riverin.e port. It is impossible to .ave 
a riverine port completely trom this 
trouble of bore-tides. Even 50, tne 
only remedy Is to provide for sufficient 
heed of water, and that would be 
available only when the FarrBkka bar-
rage comes In. Even despite that. we 
have been trying to maintain the level 
of the output. 
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Sbrl It. D. Malavl,.: Why is the 
,stevedore system not done away 
with? 

Sbrl Raj Babadur: Stevedores are 
. performing many functions. They 
provide labour for loading and UD-
loading. They also act as ,Gme sort 
of financiers Gr people whG pay on 
behalf of the shippers and sh'pping 

.companies the labour charges. They 
also take deliveries and discharee A 
num ber of other functions. The 
system calUlOt be brushed away by 
one stroke of the pen. As a matter 

·of fact, the entire lot of shlppm. CODl-
panics, Indian and foreien, have to 
be persuaded to accept some alterna-
tive service. Otherwise this is thE' 
aJIC-old system opera tin, in all coun· 

·trles except • few communist COlln-
tries. 

8br1 It. D. IlaIaYiJa: Has not 

Ceylon done away with the stevedore 
system? 

Mr. Speaker: He has answered the 
question. 

Sbrl MobalDlllBd Ellu: Wha t is 
the reason for the Government abo· 
lishing the contract 'System, decasua-
lising all labour and takin, depart-
mentally all the workers? . Because 
this i. the main reason f," the bun,-
ling in the Calcutta Port. All the 
employees are recruited by the steve-
dores and contractors .... 

Mr. Speaker: He is arguing. 

Sbri Raj Babadar: I think it is a 
matter of a practical and realiltic ap-
Jlraisal of the situation. The ship-
ping companies employ labour. They 
employ labour today through steve-
dores. StevedGres not only discharlle 
the function of providing labour but 
also do a n urn ber of other functions 
on behalf !If shiPPing companies. This 
i. 11 situation where We cannot all of 
u sudden ask the shipping companies 
to do away with the stevedores. 

Then there is the Dock Labour Board 
on which are represented the labour 
unions. the stevedores and the ship-
pin, companies. Tbe Cliainnan nf 
the Port Trult is the Chairman of the 
Dock Labour Board. The whole 
thing is working according to a sys-
tem. Labour is not exploited and 
cannot be exploited by the stevedores 
that way . 

8br1 P. VeDkatuubbalab: Is it a fact 
that due to the hesitancy of GoverD-
ment to come to a quick decision re-
lIarding handling carlO .by mechani-
cal means or by labour i. the reason 
for the congestiGn in the ports? 

Sbrl llaj Babadur: There is no ques-
tion of hesitancy or any such thing on 
the part of Government in introduc-
ing the mechanised method for hand-
ling foodgraln cargo or Gther cargo. 
The quesUon is: when we have a 
definite system of worltin, through 
manual labour. Can we diapenae with 
all that all at once and evolve a re-
IUlar sYstem, protectinc the lntereala 
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of labour by providing them with al-
ternate employment in case they arp. 
displaced by mechanisation. and tak-
ing other necessary steps? 

Shrt Thlramala Rao: With regard 
to part (e) of the question. the hon. 
Minister was pleased to say that shIps 
are being diverted to Madras and 
Kandla. Have they considered the 
desirability of diverting them to 
minor and intermediate ports like 
Tuticorin. Visakhapatnam and Kakl-
nada. and if so. with what results? 

Shrt Raj Baha4ur: r think the 
Food Ministry has taken Into account a 
number of factors. the hinterland in 
which the distribution has to be 
made. rail i\!!! other transport facW-
ties for the purpose. and In the Iilht 
"t these how the distribution should 
be fashioned out. 

Shrl S. C. Samaata: ~s It not a 
fact that ships carrying Imported 
foodgrail\s from outald& are half un-
toaded at Haldla porU I want to 
know whether there was labour 
trouble. 

Shrl S. C. S_ta: I want to knoW 
whether there ...... any labour trouble 
at Haldia. aDd whether semi-akllled 
labour was imPOrted from Calcutta 
to meet the shorta,e there. 

Slut Raj 1IeIIadsr: So far as the 
question at the IIgh\enln, of theae 
food ve .. ell at Haldia Is eoncerned, it 
.,an only be undertaken In the fair 
weather when the an.horaps can be 
made there.' We have to take into 
account the particular factors invol-
ved in It. So far 81 labour is con-
cerned. at least r do not remem-
ber that there was any labour trouble 
in Haldia. For that matter. I think 
We may congratulate the Member 
from that region. 

SUI ~ Qllpfal '.nIe natement 
speaks about the unusually heavy 
arrival of shipS In Calcutta port. 
That i. one of the cau_ of congo-
lion. May I know from the Minister 
.... hether. in "Ie.... 01 the admitted 
shorta'e of berthln, facilities In Cal-
.:utte port and the complicated berth-
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Ing system which obtains there, he 
has looked into the allegations which 
have been made about the bungling 
of the port authorities there to per-
mit SO many ships to be bunched up 
together without having the berthin, 
facilities to acconunodate them. in-
stead of arrangIng for thieir diver-
siOn to other ports? 

Shrt Raj 1Ia1wJar: In Calcutta there 
is abSOlutely no difficulty about berth-
ing of food vessels. Although four 
berths are re!lerveci. as many al ten 
food vessels at a time have bi'en 
berthed. A,ainat an average of 2U 
food vessels. 33 were handled In the 
month of June. So, there can be no 
question of bunallDg, unleu my hOD. 
friend II so much ta.clnatedby this 
word to use it over and over &lain 
In any conlezt whatsoever. 

Shrt IDdraJlt Gupta: I seek your 
protection. It la his statement Which 
saYs that there was an unuaua.U;y 
heavy arrival of ships. 

Slut 8a.J 1IaIIdar: So fM' a8 the 
question of bunchinl Is coneerned, 
the Calcutta port, or fOl" that matter 
any port. has not so far been respon-
Sible for it, because !he regulation of 
the arrivals or tha loadlne at the 
otiler end of ships Is not In the hands 
of the ,port authorities. They load 
at their convenlenae and they come. 
The question is one of practical reali-
ties. A much lar,er quantity of 
foodgralna came In the mOlllOOD 
montlla which il the worst period tor 
us. I do not think Calcutta port can 
be held responslble for that at alL 
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Sbrl Kapur SIII,b: Since recurrent 
arge-scale food imports are now a 
,ermanent feature here, do Govern-
nent propose to instal automation 
levices to ensure rapid unloading and 
o~ clearance at these ports? 

'Sbrl Raj Bahadur: I have already 
LDswered that question. Automation 
Ind mechanisation are very neces-
:ary steps. We propose to mechani.e 
,ur ports as early as possible, but 
'onslstenlly with the question of em-
,loyment potential which is provide-
,d for the people. 

Shrl Kapur SIII,h: Automation 
irrangements are different from 
nechanisation. 
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Sbrl P. K. Chakravertl: In the con-
text of the experience gained by the 
abolition at the contract system in 
Calcutta port, may I know whether 
Government has now lIiven up the 
idea of introducing mechanical load-
ing? 

Shri I&aj Babadar: We have not 
given up the idea ot mechanical 108(: 
ing; it has to be adopted and iIIWo 
duced by regular and systematic: 
stages. 
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